LI STED ON 10. 01. 2014
BEFORE COURT NO
| TEM NO

SECTI O\ XLV
I N THE SUPREME COURT OF | NDI A
Cl VIL APPELLATE JURI SDI CTI ON

PETI TI ON FOR SPECI AL LEAVE TO APPEAL (CIVIL) No. 29792/2013
W TH
PRAYER FOR I NTERI M RELI EF

Uuol. & ORS. ... PETI TI ONERS
VERSUS
S. P. NAYYAR ... RESPONDENT

OFFI CE  REPORT
The matter above nentioned was |listed before the Hon'ble
Court on 22.11.2013 with office report dated 21.11.2013 when
the Court was pleased to pass the follow ng Order: -

“I'n view of the letter circulated by the |earned
counsel for respondent, four weeks' tine is allowed
to file counter affidavit.

Rej oi nder Affidavit, if any, be filed within two
weeks thereafter.”

It is submitted that as directed above counsel appearing
for the sole Respondent has on 02.01.2014 filed Counter
Affidavit with Annexure R-1 to R4 and the sane has been
included in SLP paper books. Counsel for the petitioner has
not filed Rejoinder Affidavit, so far.

Service is already conpl ete.

The matter above nmentioned is listed before the Hon' ble
Court with the Ofice Report.

DATED THI S THE 6th DAY OF January, 2014.

DEPUTY REQ STRAR
Copy to

1. M. B.Krishna Prasad, Advocate
2. M. A K Gautam Advocate
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